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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 167/2024/EZ
(Earlier O. A. No. 918/2024/PB)

In The Matter of:

News Item Titled ‘Threat to Tea
Garden From Mining Gang’.
Appearing in the Telegraph dated
12.06.2024

... Suo Motto/Applicant

Versus

State of West Bengal & Ors.

. Respondents

STATUS REPORT IN THE FORM OF AFFIDAVIT ON BEHALF OF THE
RESPONDENT NUMBER 04, DISTRICT MAGISTRATE & COLLECTOR,

DARJEELING DISTRICT.

INDEX
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1. | Status Report in the form of Affidavit | — 8

2. | Photocopy of the Letter written | ‘R-T’
vide Memo No. 12/Env- 0}
Bio/Darj/2025 dated 28.04.2025 :
by the Additional  District

Magistrate (Env). Darjeeling, to
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the’ Commissioner of Police,

Siliguri Commissionerate, is
annexed herewith .
3. | Photocopy of the letter vide memo R-2" j0—! 7

no. 871/SPC-E /Legal cell, dated
03.05.2025  written by the
Commissioner of Police, Siliguri
Police Commissionerate to
Additional District Magistrate
(Env). Darjeeling, is annexed
herewith

4. | Photocopies of the letter dated | ‘R-3’ 18 —24
24.12.2024  written by the ‘

Additional District Magistrate
(Env). Darjeeling, to the Block
Land & land Reforms Officer (B. L. .
& L.R.O) Matigara and reply letter -
dated 06.01.2025 by the Block
Land & land Reforms Officer (B. L.
& L.R.O) Matigara to the
Additional District Magistrate
(Env). Darjeeling is annexed
herewith

5. | Photocopy of the show cause R-4" QB
issued by -+ the District -
administration to the Block Land
& Land Reforms Officer, Matigara
and Block Land & Land Reforms
Officer, Naxalbari are collectively |,
annexed herewith

6. | Reply to show cause submitted by R-5 26— 29
the Block Land & Land Reforms
Officer, Matjgara and Block Land
& Land Reforms Officer, Naxalbari

are collectively annexed herewith

Filed by M/ ﬂ"‘
SIBOJYOTI CHAKRABARTI
Advocate

For The State of West Bengal
Email: subho.advocate@gmail.com
(M): 9007035534
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA '
ORIGINAL APPLICATION NO. 167 /2024 /EZ
(Earlier O. A. No. 918/2024/PB) |

In The Matter of:

News Item Titled ‘Threat to Tea 0

)

Garden From Mining Gang’

12.06.2024

... Suo Motto/Applicant

Versus

State of West Bengal & Ors.

. Respondents

STATUS REPORT IN THE FORM OF AFFIDAVIT ON BEHALF OF THE '
RESPONDENT NUMBER 04, DISTRICT MAGISTRATE & COLLECTOR, X
DARJEELING DISTRICT. '

‘ . I, Dr Preeti Goyal, D/o Narinder Goyal, aged about 39 years, by faith-
| .Hindu and by occupation-Service, presently posted as District Magistrate
| & Collector, Darjeeling district having office at Kutchery Compound,
} Lebong Cart Road, District: Darjeeling, Pin: 734101, West Bengal, do

} ' hereby solemnly affirm and submit as follows:-

1. That I am presently posted as the District Magistrate & Collector,

Darjeeling district having office at Kutchery Compound, Lebong Cart

. Appearing in the Telegraph dated .
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Road, District: Darjeeling, Pin: 734101, West Bengal, I am competent
to swear and affirm this affidavit for and on behalf of myself and on

behalf of the District Magistrate & Collector, Darjeeling.

2. That this Status Report in the form of Affidavit is filed in obedience
to the Solemn Order dated 28.11.2024 passed by the Hon'ble

National Green Tribunal, Eastern Zone Bench, Kolkata.

3. That in tﬁe Solemn Order dated 28.11.2024 in paragraph number 4,
the Hon’ble Tribunal has been pleased to direct the District
Magistrate, Darjeeling, to file status report showing what action has
been taken against the illegal miners and also what remedial action
has been taken has been taken to check environmental violations

and environmental degradations. .

4. That accordingly the Additional District Magistrate (Env). Darjeeling,
vide letter being Memo No. 12/Env-Bio/Darj/2025 dated 28.04.2025
had interalia requested the Commissioner of Police, Siliguri Police
Commissionerate, to send specific action taken report against the
illegal mining specially in and around Putinbarie TG and both banks
of river Balason and River Rakti mentioning specific names of the
persons involved arrest made if any, casc initiated and the present
status of the case. Further it has alsé been requested to suggest
remedial measures to check environmental violation and

environmental degradation.

Photocopy of the Letter written vide Memo No. 12/Env-
Bio/Darj/2025 dated 28.04.2025 by the Additional District
Magistrate (Env). Darjeeling, to the Commissioner of Police,. Siliguri
Police Commissionerate, is annexed herewith and marked with the

letter ‘R-1".

5. That subsequently vide memo no. 871/SPC-E /Legal cell, dated
03.05.2025 the Commissioner of Police, Siliguri Police




Commissionerate has informed the Additional District Magistrate
(Env). Darjeeling, regarding the action taken by the Siliguri Police
Commissionerate against Illegal mining and various cases has been
lodged against the illegal miners and also stating the present status

of the cases.

Moreover  the Commissioner of Police,  Siliguri Police
Commissionertae has also informed that special police picket and
Naka checking are done at regular intervals, strong vigil is

continuing over the river bank areas and the adjoining areas.

Photocopy of the letter vide memo no. 871/SPC-E /Legal cell, dated
03.05.2025 written by the Commissioner of Police, Siliguri Police
Commissionerate to Additional District Magistrate (Env). Darjeeling,

" is annexed herewith and marked with the letter ‘R-2’.

. That the Additional District Magistfate (Env). Darjeeling, vide letter
dated 24.12.2024 had requested the Block Land & land Reforms
Officer (B. L. & L.R.O) Matigara block to- submit report about what
action has been taken against the illegal miners as well as remedial
action as suggested ‘by the joint committee to check environmental

violation and degradation.

That accordingly the Block Land & land Reforms Officer (B. L. &
L.R.O) Matigara block vide letter dated 06.01.2025 informed the
~ Additional District Magistrate (Env). Darjeeling regarding to action
atken against ilfegal miners and also with regard to remedial action

to check environmental violation and degradation.

Photocopies of the letter dated 24.12.2024 written by the Additional
District Magistrate (Env). Darjeeling, to the Block Land & land
Reforms Officer (B. L. & L.R.O) Matigara and r'eply letter dated
06.01.2025 by the Block Land & land Reforms Officer (B. L. & L.R.O)
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Matigara to the Additional District Magistrate (Env). Darjeeling is

annexed herewith and marked with the letter ‘R-3'.

. That in the Solemn Order dated 28.11.2024 in paragraph number 5,
the Hon’ble Tribﬁnal has been further pleased to direct the District
Magistrate, Darjeeling to indicate what action has been taken
against the State ‘/ Revenue Authorities within whose jurisdiction
illegal mining was allowed to go on to such an extent that the area is
now threatened by landslides as per the findings of the Joint

Committee.

. That in this regard it is stated and submitted that Show cause has
been issued by the District administration ta the Block Land & Land
Reforms Officer, Matigara and Block Land & Land Reforms Officer,

Naxalbari.

Photoclopy of the show cause issued by the District administration to
the Block Land & Land Reforms Officer, Matigara and Block Land &
Land Reforms Officer, Naxalbari are collectively annexed herewith

and marked with the letter ‘R-4".

. That subsequently in response to the show cau'se issued by the
District administration to the Block Land & Land Reforms Officer,
Matigara and Block Land & Land Reforms Officer, Naxalbari both
have replied to the show cause vide reply to show cause letters dated

30.04.2025 respectively.

Photocopies of the Reply to show cause submitted by the Block Land
& Land Reforms Officer, Matigara and Block Land & Land Reforms
Officer, Naxalbari are collectively annexed herewith and marked with

the letter ‘R-5.

288



10. That it is mosgt respectfully prayed that this Hon’ble Tribuna

may kindly be pleased to pass necessary Order/Orders as is deemed
fit for the ends 6f justice and that the deponent has high regard to
the Order/Orders ag passed by this Hon’ble Tribunal.

.Identiﬁed by me | O \ >
i s i 4 ». S Deponent
/\7/1? At

dvocate - 49 0% 2025 B
State of West Bengal

Solemnly AfMmed
1]

[

PRt Mo 24 6 1368
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A,

VERIFICATION:

1, the deponent within named do hereby verify and declare that the
statements made in the aforesaid paragraphs are true and correct to the

best of my knowledge and information and I believe that nothing material

has been concealed there from.

; : L
/ng | * Verified at Kolkata on the18. Day of May, 2025.

Identified by me

7 . Deponent
/«f;vocate 18 05 9,@7/5“

State of West Bengal

\

s Re mzw”za 3.3
L cov oF 3 }
EENGH
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Gover nmcnl of West Bengal
: #1 Office of the District Magistrate, Darjeeling
District Environment & Biodiversity Section
e-mail:- oc.environmentdarj@gmail.com :

.

Memo No 12 /Env-Bio/Dary/2023 Dated: 28 104/2025. = .

To e Fhe Commissioner of Police. i . s
Siliguri Commissionerate, :
Ward No. 47, Pritam Jote, : ] e
Siliguri - 734010, : : :

Sub  :See cing action taken report ag: ainst the order d.ltc(l 28/]1/2()"4 of Hon‘blc
NGT de NO. OA '167/2024/EZ. Y f e

Sir.
Apropos above mentioned subject. this is to infornt you' that a suo-moto case has been

initiated by the Hon'ble National Green Tribunal (NGT). New Delhi being OA 167/2024/ELZ .
regarding illegal mining i an around Putinbarie TG along lelu;ou River and Rakti River. Said matter
was later shifted to NGT, l';a\,lcrn' Zone Bench, Kolkata. As per direction of Hon'ble NGT, Kolkata a
joint inspection was conducted by a team consisting of members from CPCB. WBPCB and Darjeeling
District Administration. Copy of said enquiny report is Ll](.l()\(.ll herewith for your Kind perusal. The '

rcpml was submitted to the Hon’ble NG in the form of an affidavit. Thereafter, Hon’ble NGT pd*;scd

an observation on 28/11:2024 secking action taken report against the illegal miners (Copy enclosed).

Now. in continuation to. volir report received vide memo. No 69/SPC-E/Legal Cell dtd.
08.01.2025 1 am directed to tequest you to send specific action taken lcpon against the lllc"znl.mininw
especially in and around.Putinbaric TG considering both the banks of River Balason and River R'lLtl ;
mentioning specific names of the persons involved. arrest made, if any, case initiated and the present

state of case. ‘ ’ G

You are also requested o suggest the remedial measures taken to check environmental

violations and environmental degradation.

An carly response is carnestly solicited for timely filing affidavit in Hon’ble NGT within

05.05.2025.
Yours faithifully,
M .
T

’ . g Ad(ll District Magistrate (l‘nv) :
Darjeeling.
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GOVT. OF WEST BENGAL
OFFICE OF THE COMMISSIONER OF POLICE
SILIGURI POLICE COMMISSIONERATE
MALLAGURI, P.O. PRADHANNAGAR,
SILIGURI (WB), PIN- 734003
Phone No. 0353-2511210

Email Id: cpspc@wb.gov.in

/SPC-E /Legal Cell

Date:

From The Commissioner of Police,
Siliguri Police Commissionerale.
To ] The Additional District Magistrate (Env.),
Darjeeling.
Ref Your office Memo No. 12/Env-Bio/Darj/2025 dated 28/0172025.
Sub Action Taken Report.

Y

0270572025

In reference to above, in sending herewith the report regarding action taken against illegal |

mining cases registered under Siliguri Police Commissionerate as per below noted format :
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’ Ii‘lo Case Reference No. of vehicle seized }s)t:fﬁ :’: Arrest if any Case Status
| Matigara PS Case No-
470/2024, Dated- 01 person arrested .
31/07/2024, U/S = 223/ 06 (six) wheeler “af“e'sy R gffkR?‘ C/S submitted vide C/S
303(2)/317(2) of BNS | Truck, having Regn. No. | Fulbari S0- Surya Rr. Rat | N 71624 dt-31.12.04
g

R/W Section 21 of | WB73C3924, loaded | Patan Bridge gf ;*0%"}“}'2} T-E,S,
" Mines & Minerals with sand S RSBl i
(Development & Jur%‘:ﬁi‘]‘i’;:m’
Regulation) Act
C/S Submitted vide C/S
No. 473/24 dt-24.09.24
Matigara PS Case No against 02 accused
471/2024, Dated— persons namey 1) [ssac
31/07/2024, U/S - 01 (one) Dumper Ekka s/o- Prem Prakash
, 223/303(2)/317(2) of bearing Regn No. Baniakhari N ] Ekka R/O- Chandmoni
Z | BNS R/W Section 21 WB73E2234, Ghat ot arrested I'E old Matigara, Road
[ of Mines & Minerals loaded with sand PO+PS- Matigara (2)
f (Development & lagobandhu Barman s/o-
Regulation) Act Lt. Haleswar Barman of !
Bainakhari Lalpool. PS-
Matigara, Darjeeling
Matigara PS Case No- (03) Three nos. of
482/2024, Dated- vehicle Tractor bearing
10.08.2024, U/S - 223/ | Regn. No. (i) WB 91 TC Fulbari _ _

3 303(2)/317¢2)(S) of | 02, (1’1'). WB -73 l" 1219 Biliiiart Nét arrest C/S Submitted vide C/S
BNS R/W Section 21 | and (iii) Tractor without Ghat ) No. 614/24 dt-30.11.24
of Mines & Minerals | number plate ( POWER ¢

(Development & Track 439 DS, ALT
" Regulation) Act 4000)
Matigara PS Case No- C/S Submitted vide C/S
483/2024, Dated- 01 (One) Tractor No. 695/2024-Dated-
11.08.2024, U/S - 223/ | bearing Regn. No. WB . 31.12.2024 against
4 303(2)/317(2)(5) of 73 1274 loaded with Shivmandir Mok dfrest accused persons namely
" | BNSR/W Section 21 river bed material Chiria More | ¢ (i) Swapan Roy (Driver of
of Mines & Minerals } Vehicle) s/o Biraj Mohan
(Development & | Roy of Sarkar Para,




(ii) dipaksingha s/o
sapinsingha of
dumrigurichhat, PO- New
Rangia, PS- Matigara,
Dist.- Darjeeling

P
Dist.- Cooch Behar afd”

Matigara PS Case No-
549/2024, Dated—
13.09.24, U/S - 223/

01 (one) vehicle

C/S Submitted vide C/8
No.474/24 dt-25.09.25
against aaccused persons

303(2)/317(2)(5) of Regn. No. WB = 69 Balason . namely(1)Sri Prasanjit
5 | BNsRW soona1’| A 1571 loaded with River Notamesiee Malakar »/0- Madhah
of Mines & Minerals river bed material Ghat Malakar of Ramhrishn
(Development & . .| Jote, PS- Matigara, Dist-
Regulation) Act Darjeeling &(2) Md Hkim
s/o- Md Safique
02 person arrested
namely (1) Rajni
Kanta Roy s/o- Lt.
Kamala Kanto Roy
Matigara PS Case No- g of goyelmore near
'598/2024, Dated- 01 (One) Truck Barsana Hotel, PS- | C/S Submitted vide C/S
6 08.10.2024, U/S - (Dumper) bearing Regn. | Dry Fish Matigara, Dist- No. 544/24 dt-12.11.24
.| 303(2)/317(2) of BNS No. WB - 73D/7809 Market Darjeeling &(2) against 02 accused
r/w sec 21 of Mines & loaded with river bed Bijay Barman s/o- persons
Minerals Act material ( Bhairab Barman of )
Tirangamore,
Patiramjote, PS-
Matigara, Dist-
Darjeeling
C/S Submitted vide C/S
. . No. 667/24 dt-31.12 24
NM dtigars BS Caze 01 (One) Tractor having against accused person
0. 616/24, Dated- . i
17/10/2024 u/s — Regn. No. WB-73 E na:nely-(l)]axd‘eb .Sllngha
303(2)/317(2) of BNS 9757 and another Rabaibar (32yrs.) §/o Bl_!ay Smgh of
7 ;UW S . without number plat Not arrest Nabinjote,Nimai & (2)
ec 21 of Mines ey s Ghat .

& Minerals loaded with river bed - Mithun Bantlan (24yrs)
(Development & material s/o Manon:anjan Barman
Regulation Act) of Jyotinagar New

. Rangia, both PS-Matigara,
- Dist- Darjeeling
Matigara PS Case No- C/S Submitted vide C/S
76/2024 Dated — No. 560/24 dt-20.11.24
13.11.2024, U/S - 223/ | 01 (One) Tata Dumper against one accused
303(2)/317(2)(5) of | having Regn. No. NL07 : . erson namely Abhijit
E BNS(R)/W SE:c)tgon 21 A 9%78 loaded with Sisliabani Not arrest pBarma., s/o.yNa\L.C.':
of Mines & Minerals river bed materials Barman ofChaitany anagin
(Development & o ' . PS- Matigara, Dist-
Regulation) Act ' Darjeeling ]
C/S Submitted vide C/S
Matigara PS Case No- No. 730/24 dt- 31.12.24
693/2024, Dated — 02 (Two) vehicle no. against accused persons
23.11.2024, U/S - WB 73 A/7789 (Tata namely (1)Rabi Das Lt.
9 303(2)/317(2)(5) of Truck) & vehicle no. | Sutki N ‘Sukra Das of Tumbajote
BNS R/W Section 21 | WB-73 G 4426 (Tractor | Godown oAt PS- Matigara, Dist-
of Mines & Minerals | with trolley) loaded with Darjeeling & (2) Mantu
(Development & river bed materials Roy s/o- Jogendra Nath
Regulation) Act ' Roy of Rananagar,PS-

Matigara, Dist- Darjeeling




— ¥

294

— )
D >
: ‘\,I' ‘ Case Reference No. Of vehicle l ](;!FL {\rrcst Casc status
?' ,\O i seized Scizure if any S
Matigara PS Case No- - Kok Mt
695/2024, Dated — . . C/S Submitted vide C/S No 178 25
24.11.2024 lajtfsd— Si(One) \«'ehfcle bean‘ng ' S.P dt- 31.03.25 against accused person
‘ | 303(2)/31 7(’2)(5) of SEElO: _“tB - 7.3 G Mukﬁmjee namely Manjay Barman s/o- Lt,
' | BNS R/W Section 21 of | o4 (Tractor with Road, |0 Ferson. Bhaben Barman of Sisabari,
) X trolley) loaded with , ' . - .
Mines & Minerals river bed materials Shivmandir Matigara P5- Matigar, Dist-
(Development & Darjeeling
Regulation) Act
Matigara PS Case No-
| 2371’?03042’4[)3%1: 01 (One) vehicle bearing C/S Submitted vide C/S No. 692/24
; 3“03' ( 7)‘/"3 17 (‘2) (5) of Reg. No. WB - 74. BP S DT-30. 12.?4 against accuse person
L1l BNS R;W Section 21 of 9836 (Tractor with (S;I Not arrest namely Mintu Roy s/o Umesh Ch
f . : trolley) loaded with Al Roy of Pachkelguri PS- Matigara,
- Mines & Minerals river bed materials Dist- ijee]inu !
‘ (Development & c
L] Regulation) Act | )
| 1 Matigara PS Case No- [ C/S Submitted vide C/S No., 9223
698/2024, Dated — dt- 28.02.25 agaist accused persons
; 25.11.2024, U/S - namely (1) Mina Devi Giri w/o-
. 303(2)/317(2)(5) of 01 (one) Truck bearing Rgav Giri of Pachkelguri, PS-
J 12° BNS R/'W Regn. No. Kalu Ghat | Not arrest Matigara, Dist- Darjeeling and (2)
| Section 21/21(4) of WB73H1339 loaded ' ' Saroj Chhetri s/o Chandra Bdr.
i Mines & Minerals with river bed materials Chhetri of Uppertoryok busty,
[ (Development & Turyak Khasmal, PS- Kurshong,
L Regulation) Act Dist- Darjeeling.
l Matigara PS Case No | (02) Two,nos of vehicle
707/2024, Dated — having Reg. No. WB -
29/11/2024, U/S- _ 74 BQ 8387 & vehicle Sishabari
| 13 | 223/303(2)/ 317(2)(5) of no. WB-91/8152 Halomoré 02 persons C/S Submitted
; B.N.S. r/w sec 21 of (Tractor with trolley) i
‘ Mines & Minerals Act, loaded with river bed
} 1957 materials
2025 from Jan to April o
WB - 73 E 5260 i
(Dumper Truck) loaded Asian
Matigara PS Case No- | with river bed material | Highway-2, C/S Submitted vide C'S No. 76 2~
26/25, Dated- at Ashian Highway-2, Paulpara, di-23.02.25 against accused
) 13.01.2025, u/s - Paulpara under PS- P.S- Not . person namely Ujjal Kr. Mahanta
14 303(2)/317(2)(S) of Matigara while the Matigara, arrested s/o- Uttam Kr Mahanta of Tari
BNS R/W Scc 21 of driver /owner of the Dist - ' Balason colony 125, PS-
Mines & Minerals Act | vehicle fled away from Darjeeling Matigara, Dist- Darjeeling
the spot
15 | Matigara PS Case No- One Dumper (06 Chathut, C/S Submitted vide C/S no.
42/25, Dated- wheelers) bearing Reg. Medical 224/25 dt-17.04.25 against
20.01.2025,u/s - No. WB - 73 E 7674 More, P.S- One (01) accused person namely Pradip
303(2)/317(2)/317(5)/3 | - loaded with river bed Matigara, arrested Baroi (36yrs) s/o- Panchanan
(5) of BNS r/w sec 21 materials (sand) at Dist - Baroi of Shantipur PS- Matigara,
of Mines & Minerals | Chathut Medical more | Darjeeling Dist- Darjeeling
Act.(.) .
Matigara PS Case No- . Chowrangi - C/S Submitted vide C/'S No. 78725
68/25, Dated- one vehicle Dumper More, di- 27.02.25 against accused
31.01.2025,u/s - Truck bearing no. WB - | Patiramjote, Not person namely Joydeb Barman
16 303(2)/317Q)(5) of 73 D 9727 loaded with | PS- Matigara, | arrested s/0- Akash Barman of Permanent |
BNS r/w sec 21 of - river bed materials Dist- : Address- Nichu Patiram,
Mines & Minerals Act Darjeeling Matigara, PatiramJote, PS-

Matigara, Dist- Darjeeling




|
17 |

| Matigara ps Case No-

Aat: -
Matigara PS Case No-

- X~

One Mahindrg Pickup
vehicle bearing Regn,
No. WB - 73 D/8697
and (ii) One Mahindra
_ Pick Up vehicle bearing
no. WB - 73 /1771
both vehicle loaded
with river bed materials
One Power track
Tractor with trolley

72125, Dated-

01 02.2025 /s —
303Q)3172317(5)
of BNS r /wy sec 2] of
Mines & Minerals Act

73125, Dated-

24

_ 01.02.2025,u/s — bearing regn. no, WB —
18 303(2)/3 17(2)/31 7(5) 74 BP/ 0075 loaded
of: BNS r A sec 21 of with river bed materials
Mines & Minerals Act '
Matigara PS Case No- . One Eicher Truck
77725, Dated- bearing Reg. No, WB
02.02.2025 /s — 73 G/ 4847 loaded
19 303(2)/31 7(2)/31 7(5) | with river bed materials
Of BNSr/w sec 21 of near Sun Nursing Home
Mines & Minerals Act PS - Matigara
) One Tractor with trolley
Matigara PS Case No- without number plat,
79125, Dated- Chassis Serial No.
20 03.02.2025,u/s - T053632859KM,
303(2)317(2)/317(5) Engine Seal No,
of BNSr/wsec 21 of | 3 724340 loaded with
Mines & Minerals Act river bed malerials
Matigara PS Case No-
91/25, Dated- one vehicle Tata small
07.02.2025,u/s — Truck having Regn. No,
2] 303(2)317(2)/31 7(5)" | WB 73 E 2287 loaded
of BNS r /w sec 21 of | with river bed materials
Mines & Minerals Act (bo.lder)
Matigara PS Case No- one Truck bearing
110725, Dated- Regn. No. WB 73 D
]5-02'12025”/5 - 3143 Blue color SML
22 303(2)/317(2)(5) of Turbo T3500 loaded
BNS r/w sec 21 of with river bed materials
Mines & Minerals Act
Matigara PS Case No- one Truck (Dumper)
114725, Dated- beariig Reg. No. WB
23 16.02.2025,u/s e S RE D0 B~

76 A 9336 loaded with

D
303(2)317(2)(5) of river bed materials

BNS r /w sec 21 of
Mines & Minerals Act

02 nos of Tata Dumper
bearing Reg. No. WB —
73 D 8883 & Tata
Dumper Truck bearing
Reg. No. WB-73D
8432 loaded with river
bed materials at By
Pass More

Matigara PS Case No-
115/25, Dated-
16.02.2025,u/s —

- 303(2)317(2)(5) of
BNS r/w sec 21 of
Mines & Minerals Act

295

C/S Submitied vide C/$ No,

Near Dry 206/25 dt-31.03.25 against
Fish Market, Not accused person namely Pankaj
PS- Matigara, | arrested Sha of Patiramjote,
Dist- Rabindranagar, PS- Matigara,
Darjeeling Dist- Darjeeling
Ry ?Jffr?et’ - C/S Submitted vide C/S No.
PS- Matigara, s 220725 dt 1.6/04/25 ASI Pema
DI.SI-D Dorjee Sherpa .
Darjeeling d
‘Near Sun
Nursing C/S Submitted vide C/S No
Home, PS- Not 134725 dt-28.02.25-against
Matigara, arrested accused person namely AS]
Dist- Bikash Barman
Darjeeling
Fulbari Patan B CS Submitted vide C/S NO.
Ghat. PS- Not 278/25 DT: 30/05/225 Acc.used
Mati{;rara, arrested Named Raju Sharma S/o Sn Ram
Dist: Chandra Sharma of K_hopnl Bazar
Darjeeling Dist Darjeeling
In front of ! |
Bharat Petrol .
pump near Not C/S Submitted vide Matigara PS .
Bastu Vihar, arrested C/S no. 202/25 dated 31/05/225

' PS- Matigara,
Dist-
Darjeeling
Tumbajote
near Jora
Bridge, PS-
Matigara, PS-
Matigara,
Dist-
Darjeeling

C/S Submitted vide C/S No.
163/25 dt- 30.03.25 against Karun
Ch. Das s/o- Lt. Krishna Das of
Rananagar, PS- Matigara, Dist-
Darjeeling

Not
arrested |

Khaprail
More near
Jaiswal Line
Hotel, PS-
Matigara, PS-
Matigara,
Dist-
Darjeeling
At By Pass
More in
front of
Office of
Bartaman
News Paper,
PS- Matigara,
PS- Matigara,
Dist-
Darjeeling

C/S Submitted vide /S No.
135/25 dt- 28.02.25 against «
accused person ASI BIKASH |

Arretsg:d

Arrested
02 persons

Pending




| N
| Matigara PS Case No-

116725, Dated-

X

one Truek (Dumper)

Matigara
Bazar, PS-

296"

C/S Submitted vide C/S No.

’

10022025 u/s bearing Reg. No. WB Matigara, 'S- | Arrested g
1 303QRBIIQNS) of | 73 D 88SO loaded with Matigara, 01 238/25 dated 28/02/25
BNS r Awv sec 21 of river bed materials Dist-
Mines & Minerals At Darjecling
Matgara PS Case No- |- Khaprail
117725, Dated- one Truck (Dumper) Bazar, PS- | C/S Submitted vide ('S N0
16.02.2025,u/s — bearing Reg. No. WB Matigara, PS- | Arrested 174725 di-31.03.25 agami
26 303(2317Q2)(5) of 73 D-9614 loaded Matigara, - C 0l accused person namely Pintu Ron
NS 1 /w see 21 of with river bed materials Dist- s/0- Anil Roy of Goyaljote, PS
Mines & Minerals Act Darjeeling Matigara, Dist- Darjeeling (
| Matigara PS Case No- | Khaprail CS Submitted asi Mangal kisku
' 118725, Dated- ‘| one Truck (Dumper) Bazar PS- vdic Matigara PS C/S no. 279/25
16.02.2025,u/s — bearing Reg. No. WB — Matigara, PS- | Arrested dated 30/04/25 agisnt Bapi Roy |
27 3032)/317(2)(5) of 73 D - 9649 loaded Matigara, 01 S/0O Sukumar Roy of Goyal Jote
BNS r /w sec 21 of with river bed materials Dist- PS Matigara Daljcc;ling
Mines & Minerals Act Darjeeling . J
. ‘ At Khaprail ) ) r
Matigara PS Case No- ) Road in front C/S Submitted vide C/S No. 1
119/25, Dated- one Tractor with trolley of Aldm 152/25 di- 28.03.25 against |
28 16.022025,w/s— | bearing Regn. No. WB | (o pe | person namely Ramesh
3032)317(2)(S) of | — 74BN 4255 loaded Matigara, PS- o Sahani s/o- . Sahani o1
BNS r/wsec 2] of | With river bed materials Matigara, | Baniakhari Tripalijote. PS-
Mines & Minerals Act Dist- ’ Matigara, Dist- Darjeeling (
Darjeeling | : ]
| At Khaprail . . 8 '
l Matigara PS Case No- Tractor with trolley | Road in F}ront C/S Submitted vide C/S No. wJ
120/25, Dated- bearing Regn. No. WB | of Alam 181725 dt- 31.03.25 against * |
29 16.02.2025, u/s — ~73TC 180 without | Crasher, PS- | Arrested | 2ccused person namely Jiban Roy
303(2)/317(2)5) of | number plate loaded | Matigara, PS- 01 s/o- Shyamal Roy of Simaltala
BNS r/wsec21 of | with river bed materials Matigara, Baba Loknath Colony PS-
| Mines & Minerals Act Dist- Matigara, Dist- Darjeeling '
| Darjeeling
Matigara P.S Case No- ]
142/2025, Dated- one Bolero Pick-up Govt.
27.02.2025, U/S- bearing Reg No- Colony, P.S- | Arrested Pending
30 | 303(2)/317(2)317(5) | WB73E-9985, loaded Matigara, 01
of BNS, R/W Sec- 21 | with river bed materials Dist-
of Mines &Minerals Darjeeling[
Act ,

Matigara PS Case No- | Matigara | | C/S Submimed vie CN N
15072025, Dated - | one Tractor EURO -55, | Bazar main 159725 di-30.03.25 against
04.03.2025, U/S - Supermaxx Blue Colour Road, P.S- Not accused person namcl; Rajen

31 303(2)/317(2)(5) of without n.uml?er plate Matigara, . | arrested Sahani s/o- Lt. Pream Sahani of |
BNSr/wsec2l of | loaded with river bed Dist- Baniakhari Tripalijote PS-

Mines & Minerals Act materials Darjeeling Matigara, Dist- Darjeeling

Matigara PS Case No- , Matigara CS Submitted vide C/S No.
151/2025, Dated - _ one Tractor with Bazar main 288/25 dt- 30.04.25 against
05.03.2025, U/S - Trolley bearing Regn. Road, P.S- Not accused person namely Dayal

32 303(2)/317(2)(5) of No, WB.73B,R9383 Matigara, arrested Barman s/o- Bahadur Barman of

BNS, R/W sec 21 of | loaded with river bed Dist- Patharghatta , PS- Matigara, Dist-

Mines & Minerals Act materials

Darjeeling

Darjeeling. -

— 1]
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. (0 One Tractor with Khaprail ] C/5 Submitted vide Matigara S
.'\l;ll_lg.un 'S Case No- trolley having Regn. Road near IS No 23725 di0s (4 0%
1522025, Dated No. WB 74 BN 9966 Khaprail ’ P S —
.“(\. ()\“':(,E'\' U.S i and (i) Tractor with | More, P'S- | 02 arrested ( IA)\;miih Barman s'o-Nal Kapial
i3 ‘“-‘fJ"-" T(NS) of trolley having Regn ( Matigara, Barman of Goyaljote. PS-
H.N‘\ l} A\ sec 2] of No. WB -~ 74 BQ 4061 Dist- Matigara, Dist- Darjceling and (2)
Mines & Minerals Act loaded with stone chips Darjecling Bankim Barman s/o- Tepu
. and sand Barman of ~do- !
(1) One Tata Dumper T C/S Submitted vide C/S.No. !
Matigara PS Case No- having Reg. No. WB 73 Khaprail 176/25 dt-31.03.25 against
15372025, Dated - G 7486 and (ii) Onc More, P.S- _ Not accused persons namely (1)Sentu |
06.03.2025, U/S - Tata Dumper having Matigara, ' arrested Saha s/o- Kalu Saha of Babara
34 303(2)/317Q2)(5) of Reg. No. WB 73 G Dist- para Simuliya Uttar Dinajpur and
BNS, R/W sce 21 of | 7386 loaded with river Darjeeling (2) Md Suleman s/o- Md Souran
| Mines & Minerals Act bed materials at '
. KhaprailMore _
Matigara PS Case No- 01 (One) vehicle . . ,
154/2025, Dated — Trachr wzth trolley Gate of C‘/“S .Su.bmjlled_ AS ’,\',blf' Isiant
06.03.2025, U/S - blue colour bearing Matigara Tea Uf‘ “'_de Mul:gu’ra t:_( 'S no
35 1 303()3172)(S)of | Regn.No. WB 74 BP | Garden, P.S. 0l 188725 dated 31101725 agamnst
BNS, R/W sec 21 of | 0979 loaded with river Matigara, Arrested Chandan Bannan‘SO kalai pada
| Mines & Minerals Act bed materials Dist- Barman QfChaltfxynflpur PS }
: Darjeeling Matigar darjeeling J
Matigara PS Case No- one vehicle EICHER . 7’
[ 160/2025, Dated - Truck bearing Regn. Khaprail : C/S Submitted Vide C/S No.
| +07.03.2025, U/S - -No. WB-73 C-5823 More, P.S- 01 Arrest 171725 dt- 31.03.25 Sisir Gurung
36 303(2)/317(2)(5) of loaded with river bed Matigara, (39yrs) s/o- LL. Nor Bahadur
BNS, R/W sec 21 of materials at Khaprail Dist- Gurung of Gayabari, PS-
| Mines & Minerals Act | More under Matigara Darjeeling Kurseong, Dist- Darjeeling
f PS '
1 . |
’ one vehicle Dumper [ |
J Matigara PS Case No- white colour bearing Ninety Nine ’ C/S Submitted(SI Mrintynjoy )
| 161/2025, Dated - Regn. No. WB-53 B More, P.S- | Not ! vide Matigara PS Case No 186 2%
[ 08.03.2025, U/S - 2590 loaded with river Matigara, | arrested dated 31/03/25 agist Biplop Roy
37 | 303(2)/317(2)(5) of bed materials at Ninety Dist- | S/o Amail Roy of Nagarjote PO I
' BNS,R/W sec 21 of Nine More under Darjecling [ . Nemai Darjeeling \
Mines & Minerals Act Matigara ' _ |
|
I‘ Matigara PS Case No- Simultala n | = -
. 165/2025, Dated — one Tractor with trolley frontof |
( 10.03.2025, U/S - bearing Regn. No. WB Global IT , CS Submitted (PSI Abhijit Banik) |
38 | 303(2)317(2)(5) of 73 E 1457 loaded with Park, P.S- | Not C.s No. 278/25 dated 30/04/25
| BNS, R/W sec 21 of river bed materials Matigara, J arrested
" Mines & Minerals Act Dist-
Darjeeling l

_ﬁ Matigara PS Case No-
172/2025, Dated —
14.03.2025, U/S -

303(2)/317(2)(5) of
| BNSr/wsec 2] of
| Mines & Minerals Act

Tractor with trolley
having Regn. No. WB -
73E7090 loaded with
river bed

39

‘T Matigara PS Case No-
178/2025, Dated —
| 17.03.2025, U/S -
40 l 303(2)/317(2)(5) of
BNS r/w sec 21 of

‘ Mines & Minerals Act

one vehigle Truck

-73 D S575

bearing Regn. No. WB |

|
On the road

in front of * Not
Matigara PS, arrested
P.S- Matigara
| BashbariGhat
, P.S- 0l
Matigara, Arrested
Dist-

Darjecling

Pending

| CS Submitted vide €S N
156725 di- 30.03.25 agaimsl
accused person namely Debilal
Thami(38yrs) s/o- Mangal Thami
of Mangalpuri, PS- Sadar, Dist-
Darjeeling
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i Matigara PS Case No. | — one Tractor with Himul in CS Submitted (SI PRASN
1792025, Dated~ ' rolley bearing Regn. W TAMANG) Vide C/S.No. no.
17.03.2025, u/s — ‘ No. WB — 73 TC 180 No-2, P.S- Not 255/25 dated 30/04/25 against

41 303(2y3 17Q2)5) of ] loaded with river beg Matigara, ‘ arrested accused Anil Oroan S/0 Budiya
BNS r /w sec 21 of | materials at Himul i Dist- [ Oroan of Fulbari Busty New

Mines & Minerals Act | front of Gate No-2 Darjeeling Chamta PS Matigara Dist |

‘ Darjeeling ,’

Matigara PS Case No- Near West ’ '

188/2025, Dateq - Point School :
]9.03.2025, ws — " one vehicle Bolerg at Tumbajote |  Not C/S Submitted vide C/S No.

2 303Q2)317(2)3 17(5) | Pickup bearing Regn. ’ , PS- | arrested 168/25 Dated 31/03/25 !
* of BNS r/w sec 2] of | No. WB 73D 8697 | Matigara, | '
Mines & Minerals Act | | Dist- | r '
[ : Darjecling - | —_
. Matigara PS Case No. | T ‘
| 19122025, Dated — one vehicle Dumper Khaprail '
19032025, ws— White colour bearing | Road, in front
43 303(2)317(2)317(5) Regn. No. WB 73 D of Army Not Pending
Of BNS rAw sec 21 of | 7559 loaded with river Quarter, P.S- |  arrested
Mines & Minerals Act | - stone chips Matigara,
) Dist-

Darjeeling

. Matigara PS Case No, | C/S Submitted vide C/S No.

one vehicle Tractor

19472025, Dated — Blue Colour bearing | Baniakhari 231725 dt-21.04.25 against
21.03.2025, u/s — Regn. No. WB - 9] TC Ghat, P.S- Not accused person namely Ranjan
4 | 303(2)317(2)317(5) | 01 with trolley [oaded Matigara, arrested Sahani s/o- Naresh Shani of |
. of BNSrtAvsec 2] of | with river bed sand at i Dist- | _ ) Khaprail Bazar Mirik Road by
Mines & Minerals Act l - Baniakhari Ghat | Darjeeling | lane. PS- Matigara. Disi-
{ | | : Darjeeling
|, Matigara PS Case No- | one Tractor fitted with | Baniakhari i - B
1952025, Dated— | Trolley bearing Regn. near . C/S Submitted(AS] CHANDAN |
| 22032025, ws- | No.WB73F 1230 Hanuman Not ’ CHAKRABORTY) C.S no. [
451 303(2)3172)/317(5) | loaded with river bed | Mandir, p.S. arrested 284/25 dated 30/04/25 | Ramesh
- of BNStAvsec2] of | materials Matigara, Sahani S/ Ramasis Sahain of ,‘
| Mines & Minerals Act | Dist- Himul Baniakharia Dist

! : Darjeeling Darjeeling

|
|
|
| 2052025, Dated- | - . ]
|
|

* Matigara PS Case No- CS submitted VIDE (/3 No.
238/25dt- 25.04.25 against
25.03.2025, u/s — Not | accused person namely Naresh*
46 | 303(2)/3]7(2)/3]7(5) | arrested Barman(48yrs) s/o- Tula Barman
of BNS r /w sec 21 of ‘ \ : of Patiramjote Matigara. PS-
| Mines & Minerals Act | | .’ ' Matigara, Dist- Darjecling
Matigara PS Case No- | . Kawakhalj, ' I !
| 209/2025, Dated — " i opposite Not arrested (ASI AIBUL |
28.03.2025, ws— | Dumper bearing Regn. CRPF Group ISLAM) C/S No. 345/25 dated |
7| 30303170)) of | No.WB-73G5233 Centre, P.S- 0l arrested | 28/04725 agianst Ranimdra |
BNSr/wsec 21 of | loaded with river bed ’ Matigara, | Barman S/o Dinesh barman of |
| Mines & Minerals Act | materials : Dist- ‘ ) Ranidanga, ps- Bagdogra
| [ | Darjeeling | Darjeeling .
' Matigara PS Case No- Tumbajote ﬂ\#
| 21772025, Dated - | _ near West .
| 31032025, ws - one Truck bearing | 5 /ol
48 | 3032)31702)(5)of | Regn.No. WB 762214 P.S- 01 arrest - Pending
| BNS r/w sec 2| of , loaded with river bed Matigara, )

materials |

Mines & Minerals Act | ; ‘ Dist- ,
I Darjeeling | .
_—
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~ | Matigara PS Case No- .| one Tractor fitted with |
230/2025, Dated - Trolley bearing Regn. | BDO Office
06/04/2025, U/S - No. WB74BU6686 More, P.S- Not
49 | 303(2)/317(2)(5) of loaded with river bed Matigara, arrested Pending
BNS, R/W sec 21 of materials at BDO Dist-
| Mines & Minerals Act Office More Darjeeling
| —
| Matigara PS Case No-
| 232/2028, Dated - One Track bearing Chowrangi
07/04/2025, U/S - Regn. No. WB73A9343 | More, P.S- Not Pending
50 303(2)/317(2)(5) of loaded with river bed Matigara, arrested
BNS, R/W sec 21 of materials Dist-
Mines & Minerals Act Darjeeling
. ,
Matigara PS Case No- . CS Submitted vide C/S No.
233/2025, Dated — Seized one Track BansbariGhat 244/25dt- 27.04.25 against |
07/04/2025, U/S - bearing Regn. No. ,P.S- Not * accused person namely Sripada
'S1|303(2)3172)(S)of | WB73D0139 loaded Matigara, arrested Roy s/o- Naresh Ch. Roy of
BNS, R/W sec 21 of | With river bed materials Dist- Pachkalguri, Patharghata, PO-
Mines & Minerals Act, at BansbariGhat, Darjeeling Nimai, PS- Matigara, Dist-
Darjeeling
Matigara PS Case No- Shivmandir | ASTAIBUL ISLAM C/S no
241/2025, Dated - One Dumpér (Truck) under Pass, | 76/25 dated 23/02/25
11/04/2025, U/S - having displayed Regn P.S- f 01 arrested | againsl accuscq Shyam Ru) (49
52 303(2)317(2)/317(5) No :WB 73 D 6443 Matigara, | Yrs.apprx.), $/O- l.,l. Hari Kishor
Act. BNS r/w Sec. 21 ) loaded Dist- Roy of" Alshia Bazar,
of Mines & Mineral Darjeeling Chaitanyapur, P.O. New Rangia,
Act PS- Matigara, Dist — Darjeeling
Matigara PS Case No- | one vehicle (Dumper) 01 person On 30.04.25 1O had cent CD
248/2025, Dated — having displayed Regn. arresteéd before the Ld ACIM Court
16/04/2025, U/S - No. WB 73 G 5017 Chowmin namely Siliguri as Call for CD date fixed
53, | 303(2)317(2)/317(5) of | loaded with Riverbed more Madhu on 30.04.25 and the original CD
BNS r/w Sec. 2] of materials at Chowmin | Shivmandir, | Barman lying at Siliguri Court.
Mines & Mineral Act | More Shivmandir under P.S- s/o- Lt.
Matigara PS Matigara, Lakhi- '
Dist- Barman of
Darjeeling Pramod |
Nagar f
Balason F
Colony,
PS-
Matigara,
Dist-
Darjeeling

Special Police picket and naka checking are done at regular intervals. Situation is kept under watch, strong

vigil is continuing over the river bank areas and adjoining areas.

This is for favour of your kind information and perusal.

WY sy

~Commissioner of Police

Vs / > P
04,0815

Siliguri Police Commissionerate :

Commissioner of Police

Siligun Police Commissioneraie .

M_'_‘zﬁg' ,
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CEnmgy gl West |

C-nvinl..

peme No ({ %’ v D204

1o L Ihe Block |

and X1 and Re
NMalipana, SR

sub : Hou ble N:
s (W \lmn W Goeen l|||.|,",l| Case O
Ref ; Mceamo No, 11 27608 /24 L. 21-10-202+4.

Apropos of above mentioned subjeet, Ton*ble Nt

repart about what action has been taken ng;\insi uw illegal miners
ation and d(.;:r'\d’umn,

b\ the Joint Committee Report to cheek environmental viol
In this regard, you arce (Lquc.qu.d to submit the @

Hon ble National Green Irnbunal within 09.01.2025.

This may kindly be treated as extremely URGENT.

the
i « ”'\‘lul Magistrs ate. Dt
)
\uunnum & lhmlntl"
. 8 N DI
CCnVirapmentdart o8

pengal

jueling
(s Scction
gl can

s a
Dated XY NV2024.

\ 167 12024 /17 & order dated 28-11-

jonal Green Tribunal has sought the statws

as well as remedial ‘action suggested

pove for filing counter affidavit before the

m \ \\'\M :
Additional District M wistr\tc,(Ex\'\’ ).
Darjeeling.
o ]

(G scanned with OKEN Scanner
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) Government of West nengal
Office of the Block Land and Land Reforms Officer
Matlgara, parjecling . y: o/
,\v
Date: 06/01/2025 /M//\
v

\//

£

PAS
/&\’\%6@\

A

/Mcmo No. L\ \,\ /BLLRO-MTG/2025

To, ' '
The Additional District Magistrate (ENV.),

Darjeeling.

ainst

Sub: Report regarding Action Taken ag
ada

check environmental violation and degr

Ref: his memo number 118/ENV/BIO/DARJ/20

Re;pected Sir,
Apropos to the above me
referencing Memo Num

ntioned subject, thi
ber 112/ENV/24 dated 21/

0%T/

the lllegal miners and rem}:dial action to
tion near putinbarie Ted Estate '
24 dated 24/12/2024

< is to bring to your kind notice that

10/2024 and O.A.

egarding the Report sought by

number 167/2024/EZ dated 28/1 1/2024,7
the office of the undersigned

. Jokhs was imposed a

National Green Tribunal
would like to submit tha

ermissions, issuance of
WBMDTCL who is the sta
However, as per the direc
relevant memos, mining opera
undersigned along
It is pertinent tO pring to you

coordination with Matigara Police personne
(JL 14), Fulbarie Patan Chat (JL 19), Gourie (JL 60),

unauthorized quantity of 1, 25,000 cubic feet of ri
material was handed over to the Matigara Police
nd su

te authority or

dated 28/11/2024
t the mining activities
Challan, regulation falls under the jurisdiction of

tion of the DM and guide
tions were supervised an

with the police person
r kind notice that on Augus
[ across mu

psequently realized from the

and its subsequent

) this matter.
lines outlined in the

d checked by the

nel.
t 4, 2024, raids were carried outin’

Itiple locations, including Mouza Khaprul
and Patan Chat (JL 61).,Subsequently an
verbed material (RBM) was seized. The seized
Station for safe custody and a fine of INR 6
parties involved in the unauthorized

mining activity. (Copy Enclosed).
tructions of the BLLRO, Matigara, daily raid

epared under the ins
een conduc

found

As per the raid schedule pr
programs for mining activities have b
2024 to curb the illegal mining activities if

compliance with th
of BLLRO Matig
| the mining

In the month of November in
raid was conducted by the team
station and as a result of the raid al

ted across the Matigara block since November
during the raid . .

e order of the above mentioned subject a joint
ara and Police personnel from Matigara Police
activities in the jurisdiction of Matigara Block

e AT

G Scanned with OKEN Scanner
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otion was given by the

wa;/c;i;é:/'e‘;;z;::;lt of all the mining activities heing closed 0 deput
;026/11/2024 hicriag ivelihood depends upon mining activity) to the 8BDO Matlgara dated -
B oraion.regad] more a meeting was olso called hy the mayor ofSrquun Municipality
T;epsald méetin qu the matters as raised by the locol people residing near the Balason River.
8 g was chaired by the Honorable Mayor in prmence of ADM LR Darjeeling, IC
Matigara, BDO Matigara and BLLRO Matigara .
This is for your kind perusal and taking necessary action : .
Enclo. : As stated above. '
b vl \WK .
Block Land & Land Refo#rs Officer
Matigara, Darjeeling
- a
Block Land & vad 2forms Officer
Mauoara Bluck .-
a
a
-
L]

e

(G scanned with OKEN Scanner
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Migara, l)nl_jctﬂrrr,——

1871172024

Sir,

activities, g per

DATE ]
. 2

To
The ADM & D
Darjecling

Y OV VS —
25.11.2024

trict Lang &1

Sub: Raid/invcstiu

/\Pl’op()s 0 the

the ¢y above

a [
nd Rclmms Office,
Mion Prog;

art piy Mentioned o . .
art pivey Undey- hed subject, (e undersigned would like conduct

\
MORNING Sy —————

21.11.202 o
" Sri Dawa Pemba Dukpn R —— - Sl
Sri Bimal Koti, R Ukpa. R.0 Sri Dipesh Subba, R.O
Sri Ranjit Ke ;\' = sri Sonam Sherpa, R.O
W Merkatta, UDC Syi [Khairul [lussain,UNC
gmt P(?ma Doma Yalmo,R.0 Sri Dawa Pemba Dukpa, R.O
slx-);DlCI]c" Bhutia, R.O Syi Bimal Koti, RO
B0 T amilava Bisw : " <qian Raj Chettri,HHC . ]
28.11.2 e as, UDC Sri Sajan Raj .
20 Sr! Dlpcsh Subba, R.O Smt Pema Doma Yalmo,R.O
Sti Sonam Sherpa, R.O smt Dichen Bhutia, R.O

Sri Bhaskar Pal,UuDC

Sri Dawa Pemba Dukpa, R.O
Sri Bimal Koti, R.O
Sri Khairul Hussain,UDC

27.11.2024

Smt Pema Doma Yalmo,R.O’
Smt Dichen Bhutia, R.O
Sri Sajan Raj Chettri,HC

Sri Bimal Koti, R.O
Sri Ranjit Kerkatta, UDC

Dated @

amme for mining activitics

"—' EVENING SITFT ]

Sri Sanjecy Ghosh, UDC
Sri Dipesh Subba, R.O

Sri Sonam Sherpa, R.O

Sri Ranjit Kerkatta, UDC -

" Sri Dawa Pemba Dukpa, R.O

Sri Bimal Koti, R.O

Sri Amitava Biswas, uDC

moma Yalmo,R.O

o raid programme for Mining

28.11.2024 Sri Dipesh Subba, R.O k
Sri Sonam Sherpa, R.O Smt Dichen Bhutia, R.O
Sri Sanjecy Ghosh, UDC Sri Bhaskar Pal,UDC
29.11.2024 Sri Dawa Pemba Dukpa, R.O Sri Dipesh Subba, R.O
Sri Sonam Sherpa, R.O

Sri Khairul Hussain,UDC

702.12.2024

| 'Smt Pema Doma Yalno,R.0
Smt Dichen Bhutia, R.O

Sri Dawa Pemba Dukpa, R.O
Sri Bimal Koti, R.O
Sri Sajan Raj Chettri, HC

Sri Amitava Biswas, UDC

Smt Pema Doma Yalmo,R.O J

— P ; ;
R 2:: Is)éﬁzfr}; SSI?:r!;aa};l% Smt Dichen Bhutia, R.O
Sri Bhaskar Pal,UDC Sri Sanjeev Ghosh, UDC
05.12.2024 | Sri Dawa Pemba Dukpa, R.O Sri Dipesh Subba, R.O
’ Sri Bimal Koti, R.O Sri Sonam Sherpa, R.O
Sri Khairul Hussain,UDC Sri Ranjit Kerkatta, UDC
06.12.2024 | Smt Pema Doma Yalmo,R.O Sri Dawa Pemba Dukpa, R.O
Smt Dichen Bhutia, R.O Sri Bimal Koti, R.O
Sri Sajan Raj Chettri,HC Sri Amitava Biswas, UDC
07.12.2024 | Sri Dipesh Subba, R.O Smt Pema Doma Yalmo,R.O
' Sri Sonam Sherpa, R.O Smt Dichen Bhutia, R.O
Sri Sanjeev Ghosh, UDC Sri Bhaskar Pal,UDC
09.12.2024 | Sri Dawa Pemba Dukpa, R.O Sri Dipesh Subba, R.O
Sri Bimal Koti, R.O Sri Sonam Sherpa, R.0
Sri Khairul Hussain,UDC Sri Ranjit Kerkatta, UDC
11122024 | Smt Pema Doma Yalmo,R.O Sri Dawa Pemba Dukpa, R.O
Smt Dichert Bhutia, R.O Sri Bimal Koti, R.O

Sri Amitava Biswas, UDC

12.12.2004

Sri Sajan Raj Chettri,HC
Sri Dipesh Subba, R.O
Sri Sonam Sherpa, R.O
Sri Sanjeev Ghosh, UDC

Smt Pema Doma Yalmo,R.O
Smt Dichen Bhutia, R.O
Sri Bhaskar Pal,UDC
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Sri Dawg —
4 SriDawa Pemba Dy

- Svi Binal Kati, R .o "“‘“l(,‘()“‘»-. —
Sti Khairg) H.," ' ) —— e
a0 St e A0 Hussain, \ D TY R
N 2024 .:ml Pema “ﬂn\T\?TEDL‘\ , ﬁlf l.)lpcsh S ==,
St Dichen B -llln(\‘l( O — St Sonam Sherpa, R \
_ Sri Saie Witia, R (y . i Rt oot pa. RO ‘
,-.'-((,'—,J . < _».~_“J_|n_§{“i Chetre: ! anpt Kerkat, UINDC |
1o, fa=t ~‘ll Dipesn g'“‘l‘Till’_';'_J(_‘ -\f! Dawa Pembya Dukpa, RO T
:ll Sonmy, Shc,‘;"\. )'{,() T :rl Nimal Kati, R )
f s — 2 Sanjee RO - Sti Amitava Biswas, UDC
18122024 ooy G X awis, UDC e
Sti D(\\m‘im‘sh: L”)(‘ Smt Pema Doma Yalma:R.O —
! Sri B emba Dygaa e Smt Dichen Rhutia, R O
' St Biima) g gq; e UMD R G - i 3
4‘—.’\ Sri Whins \OLj, R.O ) —— Sri Nhaskar palunpeC -
' 11200 .?mp‘\"m“llssnin une Sti Dipesh Subba, RO B
| . N kil\‘m Domn \ ‘] C Sri Sonam Sherpa, 2.0
P_\ b n." ! ichen Bhuti Mmoo Ry T ——— . __ | Sti Ranjit Kerkatta, UDC _
20.12.2024 %l Cl”m._R.Q S Dawa Pemba Dukpa, RO T
b St Dipesh Suppe LHC Sii Bimal Koliy RO
Sri Sona ‘\\lhl\n‘ RO ——— Sri Amitava Hij\v_n_ﬁ_,-(}_l')c I
5 TA s —— Sri Sa 'dn \\herlm- R.O T St Pemia Doma Yalmo,R.O .
21122028 [grposey Ghosh, Ubg Smi Dichen Bhutia, RO
Tl Dawa pe . o nhackear P'al. UDC
St B emba Dukpa, R.O Sri Bhaskar Pal,UDC
TL Bimal Kot S S Dipesh Subba, R.O
. 5 1 i Sri Dipesh ou .
W Sri Khairul Huqi.‘o sri Sonam Sherpa, R.O .
=.12.2024 Smt Pema D . lP'UDC Sri Ranjit Kerkatta, uncC o
Smt Dig] ama Yalmo,R.0 Sri Dawa Pemba Dukpa, R.O
L\% Sri Saj N ];n Bhu“ﬂ,.R.O Sri Bimal Koti, R.O
L =71 >ajan Raj ChettriHC Sri Amitava Biswas, ubC

Smt P’ema Doma Yalmo,R.O
Smt Dichen Bhutia, R.O |
Sri Bhaskar Pal,LUDC

26.122 i Di
2024 Sr! Dipesh Subba, R.O
! ' Sr} Sonam Sherpa, R.O
Sri Sanjeev Ghosh, UDC

2 -
27.12.2024 Sr! Dawa Pemba Dukpa, R.O Sri Dipesh Subba, R.O
Sti Bimal Koti, R.O Sri Sonamn Sherpa, R.O -
Sri Khairul Hussain,UDC Svi Ranjit Kerkatta, UDC )
28.12.2024 Smt Pema Doma Yalmo,R.O Sri Dawa Pemba Dukpa, R.O -
Smt Dichen Bhutia, R.O Sri Bimal Koti, R.O
Sri Sajan Raj Chettri,HC - Sri Amitava Biswas, uDC
50.12.2024 Sri Dipesh Subba, R.O Smt Pema Doma Yalmo,R.O
Sri Sonam Sherpa, R.O Smt Dichen Bhutia, R.O
Sri Sanjeev Ghosh, UDC Sri Bhaskar Pal,UDC
31.12.2024 Sri Dawa Pemba Dukpa, R.O Sri Dipesh Subba, R.O
Sri Bimal Koti, R.O Sri Sonam Sherpa, RO .
Sri Khairul Hussain,UDC Sri Ranjit Kerkatta, UDC

This is for your kind information.
210,

Block Land & Land Referfiis Officer
Block Land & MaiSREorms Otlicer
Mulizara Block
Dated : 18/11/2024 N

Memo No. 481 8/1/3/BL&LRO-MTG/2

Copy forwarded for information to:

1. The Sub-Divisional Officer o
2 The Sub-Divisional Land & Land Reforms Offices, Siliguri

3. The Block Development Officer, Matigara

dlock Land & Land Reforms Office
, . Matigara

Block band & Land Reforms Officer v
latigara Block :

| . G scanned with OKeN Scanner
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of BNS R/W Section 21 ol Mines &

with river bed inaterials

.t

¢
. GOVT. OF WEST BENGAL .
AN OFFICE OF THE COMMISSIONER OF P()l..l‘( E
N\ SILIGURI POLICE COMMISSIONERATE
B\ MALLAGURL PO PRADHANNAGAR.
A SILIGURE(WB). PIN- 734003
B Phone No 0333-231 J H,l
Email Id. ¢pspegwb gorin
ate: 08 01 2023
Memo No. 69 /SPC-E /Legal Cell .D.ne, 8
From The Commissioner of Police,
Siliguri Police Commissionerate.
-To The Additional District Magistrate (ENV),
Darjeeling.
Ref Your office memo no.119/Env-Bio/ Darj/2024 dated 24/ 12/202+. '
Sub Report rcgn.rding illegal miners.
In reference to above. in sending herewith the report regarding illegal mining casas
registered under Siliguri Police Commissionerate as per below noted format :
S Case reference | No. of vehicle seized Place of Arest
No. ! seizure an\
1 | Matigara PS Case No- 470/24. Dtd- 06 (six) wheeler Tru»k' Regn.  Fulbar Patan 0
31/07/24, UsS 223/303(2) /317(2) of | No. having W B7"~C39 }. ioaded Bridge Ders
BNS R/W Section 21 of Mines & with sand
Minerals (Dev. & Regulation) Act !
2 | Matigara PS Case No- 471/2024, 01 (one) Dumper bearing Regn | Baniakhari SN\t
Dated- 31/07/24, U/S 223/ 303(2) No. WB73E2234. loaded with ! Ghat arres!
; [ /317(2) of BNS R/W Section 21 of sand ' |
f Mines & Minerals (Development & I
Regulation) Act i
3 | Matigara PS Case No-482/2024, | (03) Three vehicle Tractor Regn. | Fulbari Xor
L Dated- 10,08.24. UsS 223:303(2) No. (1)) WB 91 TC 02. (i) WB73 | Panikumari arrest
‘ ’ /317(2)(5) of BNS R/\\ Section 21 of | F 1219 and (iii) Tractor without ; Ghat
Mines & Minerals (Development & | number plate (POWER Track |
| Reeulation) Act | 439 DS. ALT 4000) f
4 I 'Matigara PS Case No-483/202-. | 01 (One) Tractor bearing Regn. | Shivmandir N
‘ [ Dated 11.08.2024. U’S 223/303(2) N No WB 73 1274 loaded with | Chiria More  amrest
I /317(2)(5) of BNS R/W Section 21 of | river bed material
] Mines & Minerals (Development & !
I Regulation) Act i
[ 5 | Matigara PS Case No- 549/24, Dud 01 (one) vehicle Regn. No. WB | Balason 0
| 13.09.2024, U/S 223/303(2) 69 A 1571 loaded with river bed | River Ghat p;‘m‘o:
! /317(2)(5) of BNS R/W Section 21 of | material |
i Mines & Minerals (Development & '
} Regulation) Act . l
6 | Matigara PS Case No- 598/’202‘4. Dud- [ 01 (One) Truek (Dumper) " Dn Fish 0l
08.10.24, U/S 303(2)/317(2) of BNS 73D/7809 loaded with rl\er bed | Market pers
; r'w see 21 of Mines & Minerals Act material ! -
' 7 [ Matigara PS Case No. 616/24, Dated- | 01 (One) Tractor having Regn. | Bashban Nor
| 17/10/2024 u/s 303(2)317(2) of BNS | No. WB-73 E 0757 and another | Ghat ATost
| | R'W See 21 of Mines & Minerals without number plate loaded | e
| [ (Deveiopment & Regulation Act) [ with river bed material |
|8 | Matigara PS Case No- 676/2024. Dud 1 01 (One) Tata Dumper having ST e
1301240 W08 223/303(2) 317Q2)(5) | Regn. No. NLO7 A 9578 loaded o

- (& Scanned with OKEN Scanner



/‘,ﬂ?‘\;s R/W Section 21 “m‘f‘vfﬁﬂ?}?‘.‘fy,.;( . ' ﬂOG
l‘.\ﬁncruls (Development & e Ay :
' l(cgﬂl?'“‘{")/‘“-"
atigara PS Case No- 69372024, U0 (Twoj vehicic no, WB 73
pated -23.11.24, L/S 303(2)/ | A/7789 (lata 'l ruc};).& \’chscl'-
317(2)(5) of BNS R/W Scection 21 of | no. WB-73 G J426‘(Tractor X
| Mines & Minerals (Development &+ with irollc\) loaded with river
| Regulation) Act_ bed materials
0 | Matigara PS Case No- 69572024, (] (Ong) vehicle bearing Rez. : Sp 0

R gl e 2
Sutkr

(yodeyan Plers

10
': Dated -24.11.24. L/5 3032 No. WE-73 G 5074 (Tractor  Mukbagee  Peros
3172)5) of BNS R/W Section 21 of with trolley) loaded with fiver Roed.,
Mines & Minerals (Development & - | bed materials ! Shivmandir
Regulation) Act ol :
11 | Matigara PS Case No- 697/2024, 01 (One) vehicle bearing Reg. | Bashbri Not
Dated -24.11.24, U/S 303(2)/ No. WB 74 BP 9836 (Tractor | Ghat arrest
' 317(2)(5) of BNS R/W Section 21 of | with trolley) loaded with river |
Mines & Minerals (Development & bed materials / .
Regulation) Act 1’ ]
12 | Matigara PS Case No- 698/2024, 01 (one) Truck bearing Regn. Kalu Ghat ot
Dated -25.11.24, U/S 303(2)/ No. WB73H1339 loaded with arrest
317(2)(5) of BNS R/W Section river bed materials il
| '\ 21/21(4) of Mines & Minerals , g
| ' (Development & Regulation) Act | : , : M 53
13 | Matigara PS Case No-707/2024. [ (02) Two nos of vehicle having thz:b.:n'. - o
Dated- 29711724, U/S- 223/303(2) ' Reg. No. WB -74 BQ 8387 & Ha.lomurc perscns
i 317(2)(5) of B.N.S. r/w see 21 of vehicle no. WB-91/8152
’ Mines & Minerals Act, 1957 (Tractor with wrolley) loaded ;
| with river bed materials — B ! %
-dogra PS Case No. 71/24 Dt. Seized both the dumpers bearing | - uttaba i
| e [23(?%?(%24 U/S-411/414 [PCR/W Sec | Registration No. WB-73G-2999 | Service Road sAur::cl;‘.sd=r
2] of Mines & Mincral Act and WB-73G-8881 re.specu.vel,\' od Befors
: loaded with stone Chips (River Ld court
' bed matcn’als)d S GNALTKA e =
; 252/2024 Dt.22. Tractor of model * i R
e (?; ‘3‘3‘3‘2’%’75’ 3?57?2")732151(5) BNS DI-47 RX “bearing No. WB-91 Singhijhora sitf;_’;
R/W Sec 21 of Mines & Minerals Act TC-OZ. loa.ded with river bed o bafore
materials i. ¢ Sand £.3 oouni
1A ’ as 24 Di. | Dumper bearing reg. no- \WB- Near Sankar 01"
: 16 53“ %%05535 Z/Csd;el ;J(g)%; ?%)) ggs 73H.0274 loaded with “WMM | Dharmakata Accussd |
R/.W écc 21 of Mines & M inerals Act .\ﬁxcq Stone with dust river bed : i:":‘“i;: |
; materials : o c':-._r'.
=T Bagdogra PS Case No. 273/2024 Dud. | Tractor of model Mahindra Near Khanna Gl
] y 5?%‘§°§6§i ?J/Cm 17(2y317(5) BNS | B275DI, DLX-TEC Hotel Accused -
: R/W Section 21 of Mines & Minerals | was loadcfi with river bed | sum:ndfr |
Act materials i. ¢ Sand ] elfldbcfo.e |
count |
18 | Bagdogra PS Case No. Tractor bearing reg. No. WB- Gossainpur 0l
i 33972024 Dtd.19.10.2024 u/s- 73E-8844 of EURO 55 More | Accused
317(2)/317( 5) BNS R/W Section 21 . | Supermaxx POWERTRAC : Sunenf!e: |
of Mines & Minerals Act: was loaded with “Boulder Stone i eiidb:;ore f
unt

Special Naka Checking & Police picket has been placed round the clock.

| & Situation is kept under watch, strong vigil is continuing over the iver banks afeds,
Commissioner of Police

Siliguri Police Commissionerate
Commussioner ot 27 i e
Sihgun Poice Cummess o
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. Government of West Bengal
Office of the District Magistrate, Darjeeling
District Environment & Biodiversitv Section

e-mail:- oc.environmentdarj@gmail.com

Memo No. 10(2) /Env-Bio/Darj/2025 Dated: 16/04/2025.

To . : 1. The Block Land & Land Reforms Officer,
Matigara

2. The Block Land & Land Reforms Officer,
Naxalbari

Sub : Show Cause Notice in connection with the order dated 28/11/2024 of Hon’ble

NGT Casc NO. OA 167/2024/EZ.

a suo-moto case was initiated by the Hon’ble National Green

Whereas, you are aware that
) online reporting in the Te

Tribunal (NGT), New Delhi being OA 167/2024/EZ b

an around Putinbarie TG
Ikata. As per direction of Hon’ble NGT,

ased of legraph dtd.

12.06.2024 regarding illegal mining in along Balason River and Rakti River.

ater shifted to NGT, Eastern Zone Bench, Ko

Said matter was |
eam consisting of representatives from

Kolkata joint inspection was conducted by a 3 member t

CPCB, WBPCB and Darjeeling District Administration,
' And
Whereas, the Committee ascertained occurrence of rampant illegal mining, and environmental

violations and degradations in the area,
And

Whereas, on filing affidavit based on the report ol joint inspection team and your report dtd.
23.10.2024 the Hon’bl'e NGT has asked the District Magistrate, Dagjeeling to indicate as to what
action has been taken against the State Revenue Authorities within whose jurisdiction illegal mining
was allowed to go on to such an extent that the arca is now threatened by landslides

And
Whereas, it i ea i i jurisdicti
s, it is learnt that a part of an area in question falls under your jurisdiction,
And
You are, therefore, asked to show cause a i
, as to w :
. - hy action shall not be taken against you for
such illegal activities to an extent mentioned in Joint Committee report being all ,
out. Your reply should : h the offi S
. should reach the office of the undersi rithi \ :
signed within 1 (one) week of issuance of this

letter.

P
"}v\ AW
AddL District Magist ate(Env.)
Darjeeling,

—_—
—_—

(G scanned witn
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s
Government of West Bengal p s ’}/
Office of the Block Land and Land Reforms Officer e 0 (0
Naxalbari Block, el e \_1/"

Memo No: \TS zZ(/BLLRO/NXL/ZOZS Date: 30.04.2025

To -
The Additional District Magistrate (ENV),
Darjeeling. )
SUB: Response to Show Cause Notice in connection with the order dated
28.11.2024 of Honourable NGT Case No OA 167/2024/EZ
REF: Your Office Memo No 10(2)/Env-Bio/Darj/2025 dated 16.04.2025.
Sir,

Apropos to the above, | respectfully submit the following reply for the show
cause notice issued by you in connection with the order dated 28.11.2024 of Honourable NGT
Case No OA 167/2024/EZ received in this Office on 29.04.2025:

1. Thave gone through the contents of the notice and understand the seriousness of the
matter regarding the alleged irregularities against illegal mining within the jurisdiction
of the Office of the undersigned.

2. I would like to clarify that as per the new Government norms, auctions of RBM,
Ghaats, Minor Minerals etc., determination of value, bidding process and allotment of
Ghaats and collection of revenues from Minor Minerals has been handed over to
WBMDTCL-West Bengal Mineral Development and Trading Corporation Ltd, as such,
the undersigned may not be considered the appropriate revenue authority in this

_ manner. .

3. Further, tHe undersigned would like to clarify that the office of the undersigned has
been actively conducting extensive raid programmes in order to curb illegal mining. So
far, the Office of the undersigned has been able to realise a fine of Rs. 2,23;000/- only
on various rald programmes since October 2024.

4. During one of the numerous raid programmes, the Office of the undersigned has also
seized an unauthorised quantity of approximately 25,560 cublc feet of river bed



materials and the seized material was handed over to the Naxalbari Police Station for
safe custody.

The undersigned begs apology for any short comings or failure on my part and

assures you that there shall be strict vigilance in the areas falling under my jurisdiction
for any illegal mining activities.

I humbly request that this reply be considered sympathetically and my unconditional
apology may be accepted.

Thanking You,
Yours faithfully,

./
t\ S/I\,T)
22 P
Assistant Dvirec or &

Bloc?ggncfb&}aggtw Gfficer

Bk J',:um%fﬂé&mcformso jeer

Nanalban




Government of West Bengal
Office of the Block Land and Land Reforms Officer
Matigara, Darjeeling

Memo No. 1-F-12  /BLLRO-MTG/2025 ‘Date: 30/04/2025
To,
The Additional District Magistrate (ENV.),
Darjeeling.
Sub: R 1 ice ction wi rderd
2 r 4

Ref: his memo number 10(2)/ENV/BIO/DAR]/2025 dated 16/04/2025

Respected Sir,

With deep regret and humiliation, the undersigned wishes to address the showcause -

notice issued by you in connection with the order dated 28/11/2024 of Honourable
HGT Case No. OA 167/2024/EZ received in this office on 29.04.2024. Firstly, the

undersigned begs apology for any shortcomings or failure on his part but [ assure you that
there was no lack in effort or any dereliction on his part in fulfilling his duty.

It is also imperative to mention here, that, as per the New Govt. Norms, Auction of
RBM, Ghats, Minor Minerals etc, determination of value, bidding process and allotment of
Ghats and collection of Revenue from Minor minerals is handed over to WBMDTCL- West
Bengal Mineral development and trading corporation, Limited, as such, the undersigned
may not be considered the appropriate revenue authority in this matter.

Apropos to the above mentioned subject, however, this is to bring to your kind
notice that the undersigned and his office, as the matter came to light has been proactive
and has taken appropriate actions against the illegal miners and remedial action to curb the
illegal mining in the periphery of Putinbari Tea Estate. Action are as follows :

Raid and Seizure:
Raids: On August 4, 2024, raids were carried out in coordination with Matigara

Police personnel across multiple locations, including Mouza Khaprul (JL 14), FulbariePatan
Chat Barie (JL 19), Gourie (JL 60), and Patan Chat (JL 61).

Daily raid is being conducted throughout the Matigara BLLRO office with the Police
“in order to curb the illegal mining.

Seizure: - An unauthorized quantity of 1, 25,000 cubic feet of riverbed material

(RBM) was seized. The seized material was hanlded over to the Matigara Police

Station for safe custody.

v
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‘ Monet?FY_Penalty: A fine of INR 6 lakhs was imposed and subsequently realized
rom the parties involved in the unauthorized mining activity. (Copy Enclosed)

Enforcement Measures:

" - As per the raid schedule prepared under the instructions of the BLLRO, Matigara,
d_aily raid programs for mining activities have been conducted across the Matigara block
since November 2024 to curb the illegal mining activities if found during the raid .

- Attached herewith is the detailed duty chart for the raid program from November to
December 2024 for your kind reference (as per the enclosure).

4. Continued Monitoring and Compliance:

- Daily enforcement activities are ongoing with the Matigara Police and BLLRO staff
to ensure compliance with environmental norms and to prevent any further illegal
activities. .

These remedial and preventive measures have now eradicated the illegal mining activities
in the said location to a major extent.

Lastly, the undersigned wishes to put forth his unconditional apology in the matter,
and try to work even harder and better for strict monitoring of illegal mining activities.

Thus with humble submission | pray that this reply to show cause may be
" considered and my unconditional apology may be accepted.

Thanking you
Sincerely-

S04\ 75
Block Land & Land Refo Officer
Matigara, Darjeeling

Block Land & Land Reforggs Officer
Matigara Block
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BEFORE THE HONBLE
NATIONAL GREEN TRIBUNAL
EASTERN ' ZONE BENCH,
KOLKATA

0. A. NO..167/2024/EZ

(Earlier O. A. No. 918/2024/PB)

In The Matter of:
News Item Titled ‘Threat to Tea

Garden From Mining Gang’
Appearing in the Telegraph dated
12.06.2024

... Suo Motto/Applicant

Versus

State of West Bengal & Ors.
. Respondents

STATUS REPORT IN THE FORM
OF AFFIDAVIT ON BEHALF OF
THE RESPONDENT NUMBER 04,
DISTRICT MAGISTRATE &
COLLECTOR, - DARJEELING
DISTRICT.

SIBOJYOTI CHAKRABARTI
Advocate
For The State of West Bengal
Email: subho.advocatel gmail.com
(M): 9007035534.
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